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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 30.08.2022 (TUESDAY) 

COURT –II  
 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 
In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member 

(Technical) 

   For Admission (Fresh Case) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Competition App. 

(AT) No. 23 of 

2022 
 

 

Rajendra Khare  

Vs. 

Information Systems Audit & Control 

Association, Inc [ISACA Inc] & Anr. 

 

Rajendra Khare  

 

Rohan Arora 

Anuj Berry 

Anusha Ramesh 

Aryan Agrawal 

 

 

   For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 471 of 

2022 

 

Gyan Chandra Mishra 

Vs. 

Three C Universal Developers Pvt. Ltd. 

& Ors. 

 

Deepak Agrawal Abhishek Anand 

Sahil Bhatia-R1 & 

R2 

 

   For Hearing 

3.  Comp. App. (AT) 

(Ins) No. 471 of 

2021 

 

Ravi Sharma 

Vs. 

Nilesh Sharma 

 

Ms. Eshna Kumar Varsha Banerjee-R1 

Nilesh Sharma 

4.  Comp. App. (AT) 

(Ins) No. 488 of 

2021 

 

Piramal Capital & Housing Finance Ltd. 

Vs. 

SGS Construction and Developers Pvt. 

Ltd. & Ors. 

 
With 

Liz Mathew Saurabh kalia 

Aaryan Sharma 

Pallav Saxena-R1 & 

R2 

5.  Comp. App. (AT) 

(Ins) No. 489 of 

2021 

 

Piramal Capital & Housing Finance Ltd. 

Vs. 

Surana Construction (Chembur) 

 
With 

Liz Mathew Yash Anand 

6.  Comp. App. (AT) 

(Ins) No. 566 of 

2021 

 

 

SGS Construction and Developers Pvt. 

Ltd & Anr. 

Vs. 

Piramal Capital & Housing Finance  

Ltd. 

 
 

Saurabh Kalia  Liz Mathew 
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7.  Comp. App. (AT) 

No. 58 of 2021 

 

 

 

 

Mehul Vyas 

Vs. 

Fiba Shipping Agency & Ors. 

 
With 

Aman Varma J.S. Kini 

Sapna Krishnappa 

Suresh Dubey-R1-138 

Shrikanth-R2 

Prachi WazalwarR139 

Subir Kumar-R140 

8.  Comp. App. (AT) 

No. 62 of 2021 

 

 

Housing Development & Infrastructure 

Ltd. 

Vs. 

Rahul Sahasrabuddhe & Ors. 

 
 

With 

Meghna Rao Prachi Wazalwar 

Swetab Kumar-R1 

Subir Kumar-R5 

Jeewan Chandra-R6 

Ashish Wad-R7 

Sapna Krishnappa 

9.  Comp. App (AT) 

No. 112 of 2021 

 

Punjab and Maharashtra Cooperative 

Bank Ltd. 

Vs. 

Dreams the Mall Company Ltd. & Anr. 
 

 

Jeevan Chandra CS Rahul 

Sahasrabuddhe 

Meghna Rao 

Abhay Manudhane-

R2 

10.  Competition App. 

(AT) No. 23 of 

2018 

 

 

Interglobe Aviation Ltd. (Indigo 

Airlines) 

Vs. 

Competition Commission of India & 

Ors. 

 
With 

PranjalPrateek Samar Bansal (R-

CCI) 

11.  Competition App. 

(AT) No. 24 of 

2018 

 

 

Spice Jet Ltd. 

Vs. 

Competition Commission of India & 

Ors. 

 

With 

Atul Sharma 

 

Samar Bansal (R-

CCI) 

12.  Competition App. 

(AT) No. 25 of 

2018 

 

Jet Airways (India) Ltd. 

Vs. 

Competition Commission of India & 

Anr. 

 

Prerna Samar Bansal (R-

CCI) 

13.  Competition App. 

(AT) No. 20 of 

2021 

 

 

Manoj K. Sheth  

Vs. 

The Secretary 

Competition Commission of India &  

Anr.  

 

Udian Sharma Shama Nargis-R1 

Manika Brar 

Anuj Berry 

Shiv Johar-R2 
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                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  
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